The Lok Sabha met at Eleven of the Clock
(MR. DEPUTY SPEAKER in the Chair)

Title: Submission by members regarding reported death of several youths at the Army Recruitment Centre in
Lucknow.

st Horaw G aea (Fwa): Suend A, g 75 S @1 garsd, e Raasd &€ (@aum)

MR. DEPUTY-SPEAKER: Let us have the Question Hour. According to today's Revised List of Business, the Prime
Minister will make a Statement at 12 o'clock. The Prime Minister is held up in the other House....(Interruptions)
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SHRI PRIYA RANAJN DASMUNSI (RAIGANJ): Mr. Deputy-Speaker, Sir, my only appeal to you is that, as a special
case, if Members want to seek any clarification they should be allowed to do so after the Prime Minister makes the
statement. ...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Vaiko, please take your seat.&€| (/Interruptions)

MR. DEPUTY-SPEAKER: Shri Mulayam Singh, you can take it up during Zero Hour. Please let the Question Hour
go on....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Mulayam Singh, | will hear you.&€; (Interruptions)
st fpdie ardar (ped Ssor qd) : v Fa § gd ® sl 21G€) (aum)
MR. DEPUTY-SPEAKER: Shri Mulayam Singh, please ask your Members to take their seats....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Mulayam Singh, | am telling you please let the Question Hour function. The Prime
Minister is coming....(Interruptions)
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MR. DEPUTY-SPEAKER: The hon. Prime Minister is coming and making a Statement. In the List of Business, you
can see it. ...(Interruptions)

MR. DEPUTY-SPEAKER: The hon. Prime Minister is coming and making a Statement at Twelve of the Clock.
Please help me to conduct the Business of the House....(Interruptions)
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SHRI SOMNATH CHATTERJEE (BOLPUR): This is a serious matter. Let them say something.



MR. DEPUTY-SPEAKER: We can take it up during Zero Hour.a€; (/nterruptions)
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MR. DEPUTY-SPEAKER: The hon. Prime Minister will come for making a Statement at Twelve of the Clock. He is
in the Upper House. How can he be present here as well as in the Upper House at the same time?a€;
(Interruptions)

MR. DEPUTY-SPEAKER: Q. No.161 - Shri Avtar Singh Bhadana.. (szaur)
MR. DEPUTY-SPEAKER: Shri Bhadana, you just mention your Question number....(Interruptions)
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SHRI VAIKO (SIVAKASI): Why should they deny the right of the hon. Members to put questions? ...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Harin Pathak, you are a Minister now.

SHRI VAIKO : The hon. Prime Minister is in the Rajya Sabha.&€; (Interruptions)
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MR. DEPUTY-SPEAKER: | know it. Let me regulate the House. | am conducting the House....(/Interruptions)
MR. DEPUTY-SPEAKER: Please let him complete it.
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MR. DEPUTY-SPEAKER: Kunwar Akhilesh Singh, you do not allow even me to complete the sentence. That is the
trouble...(Interruptions)

MR. DEPUTY-SPEAKER: Now, | start the Question Hour.
Q. 161 - Shri Avtar Singh Bhadana....(Interruptions)
MR. DEPUTY-SPEAKER: Do you not want to ask the Question?a€] (Interruptions)



SHRI AVTAR SINGH BHADANA (MEERUT): No. ...(Interruptions)(Question No. 161 was withdrawn by the Hon'ble
Member)

MR. DEPUTY-SPEAKER: Q.162....(Interruptions)

11.12 hrs.
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MR. DEPUTY-SPEAKER: Please go to your seats. Do not disturb like this. ...(Interruptions)
MR. DEPUTY-SPEAKER: Switch off the cameras....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Girdhari Lal Bhargava, ask your supplementary....(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on recorda€]. (Interruptions)*

*Not Recorded.

MR. DEPUTY-SPEAKER: Hon. Members, | tell you that this is too much. Please do not disturb like this. | would take
serious view of this matter....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Mulayam Singh Yadav, | am asking you to help me. You ask your Members to go
back to their seats. ...(Interruptions)

MR. DEPUTY-SPEAKER: | am asking Shri Mulayam Singh Yadav to help me....(Interruptions)
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MR. DEPUTY-SPEAKER: Nothing will go on record. (Interruptions) *
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MR. DEPUTY-SPEAKER: Shri Mulayam Singh Yadav, please help me....(Interruptions)
MR. DEPUTY-SPEAKER: Please ask them to go back to their seats....(Interruptions)



*Not Recorded.
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MR. DEPUTY-SPEAKER: | have already told you that the Prime Minister would come and make a statement on this
issue. (Interruptions)
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*Expunged as ordered by the Chair.
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MR. DEPUTY-SPEAKER: Now, the issue has been settled. But you want to provoke him again.
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MR. DEPUTY-SPEAKER: Dr. Malhotra, this is the result of your provocation. It was settled once. Shri Mahajan has
given the reply. But you stood up again. ...(Interruptions)

*Expunged as ordered by the Chair.
MR. DEPUTY-SPEAKER: That is why it is there. ...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Bhargava, now ask the supplementary question.



